1407 hours
The Lok Sabha re-assembled after Lunch at seven minutes
past Fourteen of the Clock.
(Mr. Speaker in the Chair)
MR. SPEAKER: The House shall now take up ltem No. 15 of the Revised List of Business.

Title: Further Discussion regarding situation caused by severe earthquake in Gujarat raised by Shri Harin Pathak
on 26" February, 2001 (Concluded.)

SHRI SOMNATH CHATTERJEE (BOLPUR): Mr. Speaker, Sir, it is proper that this House should discuss this major
human tragedy which has befallen the nation. We express our intense grief and sorry at the grievous loss suffered
by our brothers and sisters of Gujarat. There has been a widespread loss of human lives and there have been
tremendous losses on account of destruction of properties and assets there. We convey our deepest sympathy to
all those who have suffered grievous losses, and to those who have lost their near and dear ones. Words can
hardly be adequate to express one's feelings in these matters. Our heart goes out specially to all our colleagues
here who come from Gujarat. We appreciate their feelings. | wish to tell them that it is not the tragedy of Gujarat
alone but it is the tragedy of the whole country. We wish to look at it from that point of view. The nation has stood
up as one, as it should be, in this hour of crisis.

Now, after the immediate task of rescue and providing immediate relief is over, the important work of rehabilitation
and reconstruction has to be undertaken. That should be done in a coordinated, efficient and transparent manner.
Nothing should be done or said, specially there, to take political mileage out of things. | have no manner of doubt
that the nation as a whole stands committed to the reconstruction and rehabilitation of people and restoration of
businesses etc., in the affected areas.

(h2/1410/kkd/rjs)

Sir, | have gone through the Statement of the hon. Minister of Agriculture carefully. But | must confess my
unhappiness that it does not disclose the full story, rather, it suppresses more than what it discloses. Somehow,
one gets an impression of a bureaucratic routine response so far as his statement to this grave tragedy is
concerned.

Sir, | think, the time has not only come, it has already been well passed, that this nation should think of how to
respond to such situations of natural calamities. We have been seeing ad hoc responses. Though the natural
calamity of different types is faced by the nation in one part or the other, there is hardly any mechanism or
machinery to tackle those situations. There is no permanent body or set up to tackle such situations. There are no
equipment and funds. It is always on the basis of proximity to Delhi which probably decides it.

Every time, we have to clamour for one State or the other, wherever there is a problem, making requests to the
Prime Minister that 'please send the Central team' because without the Central team's assessment, the relief
operations do not start, because it is the Central Government which has got the power per se.

Therefore, Sir, | think that the time has come now that this House and the Government of the country should
seriously think as to how to meet situations like this. Because of the absence of any set up or any machinery that
the situation as has developed this time is seen. Sir, | am not here trying to throw stones on anybody. But there
have been widespread reports, and those who visited the State have also seen, that for nearly one week there was
hardly any Administration to look after the rescue and relief work and to coordinate the activities there.

| do not wish to take up the time of the House in referring to reports that have appeared in all the journals,
newspapers. Even the electronic media has also shown as to how there have been a sort of almost total collapse of
the Administration, which created a total vacuum in the functioning of relief and rescue operations there. In a sense,
it was the people themselves and many well experienced NGOs that really came forward and rendered the help.

That is why it is rather strange that the hon. Minister has gone out of his way to praise the role of the State
Government at least, for the initial period. Why do | refer to this? This is not just to criticize the State Government
because it is run by a political party which | am not supporting. But | have all the empathy and support for the
people there.

Sir, there have been serious complaints about the inaptitude in tackling the situation. The relief materials were
pouring, lying unattended over ports or some open places.



(j2/1415/rsg-nsh)

Perishable food articles were thrown away ultimately. Packets of vitally needed blood lay unused. There were even
medicines that were not utilised. Nobody knew what to take. As a result of the appeal made to the international
community, not only Governments but also organisations like the International Red Cross Society came up with
huge stocks of materials. They were lying unattended to. They were waiting for five or six days in the airports. They
did not know where to go, where the materials were needed. It became, in a sense, supply-based relief work.
Whenever there was supply, something would be done. But there was no co-ordination.

It is a matter of serious concern = it has appeared in many newspapers - that Mr. Holvar, Director of International
Red Cross Society who came for the operations in Gujarat said:

"We are launching the biggest rescue and relief effort undertaken by us (that is, International Red Cross)
but | do not know where to start. There is no one to talk to me, to tell me where to start. We are trying to
fly in planeloads of relief and rescue materials, medicines, 1.5 lakh blankets, two hospitals that can
perform any major surgery and other support worth millions of dollars to start with. But if these people do
not talk to me, | will be forced to cancel it."

Mr. Holvar of the International Red Cross Society who had come here to help states further:

"Your country is telling us that we are unwanted."

Mr. Brailler was leading a French team. He and his team took 36 hours to reach Bhachau because nobody directed
them where to go. He has said that the contributing factor to the delay in the French team reaching Bhachau was
the Prime Minister's visit to Kutch on the same day. The key personnel responsible for co-ordinating the relief work
were engaged with the Prime Minister's visit and visits by VIPs like the Union Home Minister, the Civil Aviation
Minister and the Defence Minister. Nothing could be done and it hampered the rescue work. It is happening too
often that the VIPs descend down and everything becomes topsy-turvy, the main work of relief and rescue takes a
back seat and these visits get priority. This time, they say, along with it, there were hordes of newspapermen who
went there. Naturally, they would be interested.

Friends from the print media and electronic media were all there. There was hardly any place for the people who
had gone there for relief work, for even to move about. About 51 countries sent relief materials. Shri Harin Pathak
knows much better than | do. He was on the scene. Therefore, with all these visits, there was nobody to direct
them, to tell them where to go and this seriously hampered their relief work. As a matter of fact, it was primarily so
because there was no civil administration function. Too much of a trauma, it seems, had overtaken them but that
does not explain the total ineptitude that was there. The matter of greatest concern was that the relief operations
were dogged - | may be misunderstood here but | am not saying it myself alone, there are other hon. Members also
saying it — by the chaotic administration as well as religious and caste considerations.

(k2/1420/vp/mkg)

There are numerous reports of discrimination. It is @ matter of grave concern. | am sure well-meaning persons like
my friend Shri Harin Pathak would understand it. | hope his disillusionment will be soon over.

There have been such cases, and the reports are there to narrate how things have happened. | have got one report
from The Hindu, which appeared. Some of the relief materials were hijacked and were seem to have been
distributed by Shri Harin Pathak's friend in the RSS, or the VHP or the Bajrang Dal. | do not know where he
belongs. On the relief materials, which came from other places, the label of RSS was put. ...(/nterruptions)
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SHRI HARIN PATHAK (AHMEDABAD): With due respect to Shri Somnath Chatterjee, | would tell that all reports
which have appeared are baseless and there is no fact in them. ...(Interruptions)
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MR. SPEAKER: He is not yielding.



...(Interruptions)
SHRI KHARABELA SWAIN (BALASORE): There is no truth in them.
MR. SPEAKER: You cannot do like this, please. You can deny them when you speak.
...(Interruptions)
renE Heled A W&, o 48 wigd, Wil
...(Interruptions)
MR. SPEAKER: He is not yielding. Please take your seat.
...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Sir, you may have to give a ruling as to whether the word 'RSS' is
unparliamentary. Whenever that word is taken by us, they are shouting....(Inferruptions)

MR. SPEAKER: Please do not disturb the hon. Member please.
...(Interruptions)

SHRI HARIN PATHAK (AHMEDABAD): Sir, it is not the question of mentioning the name of RSS. But it is said by a
very senior hon. Member whom | love very much that relief materials were snatched away by the RSS people. Is it
the credibility of the RSS? Who is going to believe his statement? ...(Interruptions)

SHRI SOMNATH CHATTERJEE (BOLPUR): Sir, | am very sorry to say this. ...(Interruptions)
MR. SPEAKER: Shri Swain, please take your seat.

...(Interruptions)
SHRI SOMNATH CHATTERJEE (BOLPUR): | am appealing to my friends. ...(Interruptions)
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MR. SPEAKER: He is not yielding. Please take your seat.

SHRI SOMNATH CHATTERJEE (BOLPUR): Sir, | have said that wonderful work has been done by NGOs, by
others and by friends like Shri Harin Pathak who spent days there. Therefore, why are you so intolerant and
impatient? Why should you be intolerant? ...(Interruptions)

SHRI PRAKASH PARANJPE (THANE): If anybody is making irresponsible statements, we will be emotional and
impatient. ...(/nterruptions)

SHRI KHARABELA SWAIN (BALASORE): You can ask Shri Kanungo who would tell you what he saw. He is not
from RSS. You should have heard him yesterday. ...(/nfterruptions)

MR. SPEAKER: You cannot do like this.

SHRI SOMNATH CHATTERJEE (BOLPUR): Sir, then we must stop any method of debate or discussion in the
House. ...(Interruptions) Let us know it. We would like to know it here. ...(Interruptions) We shall go on saying these
things. ...(Interruptions) We shall go on saying these things. It has come out in the papers, including a paper like
The Hindu and it has not been controverted so far. | am only referring to them, and you are making a running
commentary and interrupting others. How does it help us?

The reports say how relief materials from Spain and Japan did not reach the places and how they were taken away.
These are all printed in newspapers and published. But there is no denial from that side, and you are impatient to
hear them in this House. Would you not allow these facts to go on record? You have got very able speakers in your
party and in your Government, let them controvert them. You have very able Minister and | do not know whether the
Prime Minister will come to intervene. You have very able Minister who can deal with this.

(12/1425/rbnijr)

Have some patience. Therefore, these are very serious — let me call — allegations and charges. | do not know



whether the hon. Minister has made any inquiry on these charges or complaints. | do not know whether he is sure
that such events have taken place or not taken place. Let him tell us. But we have seen that nobody has denied
that. Even the relief that was offered by Pope to the extent of nearly Rs. 20 crore was objected to. Some people
have objected to relief materials coming from Pakistan. Is it correct or incorrect? The Minister will tell us. When you
take part you tell us. This was openly said.

It was on the television and it was in the media, both in the print and electronic media. If | mention it on the floor of
the House, the highest forum of this country, you are objecting to it. This is an attitude which is dangerous. | am
unhappy about that. When the country or that part of the country is under serious problem, when it is facing such a
tragedy resulting in serious loss and untold misery to the people, should such attitude be taken? It should not be
taken. That is why | wanted to say this. If these reports are wrong, well et them be controverted.

At least Guijarat is fortunate that there is no one to describe the earthquake as man-made one as was said in the
case of devastating flood in West Bengal. Nor has anybody demanded imposition of article 356 there. Though
earthquake was not man-made, but it has been said, | believe, rightly, that the damage was man-made to a
substantial extent. All the major buildings, multi-storeyed buildings and the new ones have come down primarily
because of the defects in construction. These are serious matters. People have suffered tremendously because of,
what has been called now, builder-politician nexus in that State.

Outlook magazine which does not support us, openly opposes us, has given the names of buildings, contractors,
politicians etc. This is published here. | am sure Shri Pathak's name is not here. ...(Interruptions) It is good. Many of
the friends and leaders are here. ...(Interruptions) They are the leaders of your Party. What action is being taken
against them? Who knows how these buildings came to be constructed? Serious losses have taken place. | do not
know whether any action has been taken by anybody against Outlook for giving the names who are guilty. They are
the names of the politicians and Ministers. They have been called and described as sharks. All the names are
there. None of them has challenged it. Outlook has openly said that and it has repeated it.

Therefore, these are the people who held the State to ransom because of their greed. Older buildings have
survived but not the new ones. Most of the new tall buildings have gone. | do not wish to go further into this. But
these are matters which require to be kept in mind before we think of the disaster management.

(M2/1430/rk-hng)

What will be its way of functioning? One thing is very important and | want the hon. Minister to tell us about it very
categorically. It has been said that the loan is about Rs.21,262 crore. But the Hon. Minister has nowhere mentioned
the amount of money that the Gujarat Government has so far obtained. What is the money made available to the
State of Guijarat for the relief work? The Government has rightly opened up its coffers. | am not grudging it. This
time an appeal was made for the international help which was denied in the case of Orissa. Immediately, the Prime
Minister had said that money was no consideration. So, taking into account all these things, what is the amount of
relief in kind, more particularly in cash, received by the State Government or the Central Government, including
money deposited in the Prime Minister's Relief Fund on account of Gujarat?

Sir, the hon. Chairman of Rajya Sabha had suggested something to MPs. So far as our Party is concerned, most of
us had contributed Rs.10 lakh and one month's salary. | had also made a similar appeal for West Bengal to which |
will come a little later. There was hardly any response. We had also made contribution during Orissa flood. Here, |
am not saying for a moment ...(/Interruptions)

SHRI TRILOCHAN KANUNGO (JAGATSINGHPUR): Only 79 MPs came forward to help Orissa.

SHRI SOMNATH CHATTERJEE (BOLPUR): | know that but most of us did contribute. Out of 33 MPs, probably 25
Members had come forward to help the State. Left MPs had mostly come for help. You can check up the list with
the hon. Speaker's office. We have always responded to such a cause, although the names of West Bengal and
Kerala were omitted from the list for weeks and months together. This was very, very surprising. We do not mind it
but this shows their attitude to which | am against. | am raising this because this is a country which is unfortunately
suffering from natural calamities, natural disasters from time to time.

The Government of India, Krishi Department, Krishi Control Room, has issued certain information which is very
helpful. The Government had received, Rs.23.90 crore of financial aid from NGOs; Rs.40.86 crore donation
received in CM's Gujarat Relief Fund; Rs.16.51 crore financial aid received from other States and external
assistance received from 51 countries. The total grants are: Rs.13 crore from CM's Relief Fund; and Rs.153 crore
from Gujarat Government's Budget. | appreciate it and support it. There is no gap in the ways and means of
advance to the State Government.

| now come to the decision of the Prime Minister with regard to giving relaxation of overdraft regulation scheme. We



strongly support all these measures. Please do not misunderstand me. About Rs.85 crore have been released from
National Calamity Contingency Fund for which we had to sit on dharna. Sir, Rs.500 crore of financial assistance
has been received as ad hoc release of share in Central tax, Rs.20 crore has been sanctioned from PM's Relief
Fund. It is absolutely correct. Even BALCO workers contributed their one day's salary to the extent of Rs.17 lakh
and you are well aware of the return which they are getting now.

(n2/1435/rc/sb)

Sir, this is not the end. | am reading from the document of the Ministry of Agriculture. It says that the international
community responded generously and with alacrity. Forty-four countries and various international organisations had
sent rescue teams and hospitals had been sent. The World Bank announced 300 million dollar assistance. | do not
mind it. The only thing is that we have to pay it along with the interest. The Asian Development Bank announced
350 million dollar assistance. Japan provided 2.3 million US dollars in addition to already released 0.7 million
dollars. Then, Korea has also provided funds. Then CII, FICCI, and ASSOCHAM decided to adopt large tracts of
villages for relief. Major PSUs of the Government of India have decided to adopt groups of villages for relief and
reconstruction. Reliance Group has adopted Anjar town. Why am | mentioning this?

We would like to know how are you coordinating and utilising these resources and funds that have been made
available. What is being utilised and for which purpose? The money that is pouring in now from everywhere, how
that is being utilised. | am sure not only in West Bengal but in all other States, people are trying to do their best to
raise funds. Even children are saving money from their tiffin allowances. In my State they have done it. They went
out in procession to collect money. The artists, musicians, literary people, sports people, and politicians all are
collecting money for the help of our brothers and sisters in Gujarat. So much money has come and so much
material has come.

The Minister has given an elaborate statement except not referring to how much money has been received. How
are you going to utilise it? We would like to know here what is the criterion on which responses are decided. Sir, |
am making it repeatedly clear -- lest this be misunderstood or misconstrued -- | am supporting all these funds which
have been made available and something more, if necessary, should also be made available. That is our definite
stand. But here | cannot help because it has been so recent. Therefore, | want such a machinery which will help
every Indian in this country who is in trouble. It should not depend on the colour of the Government of that State. It
should not depend on what party the people support there. Only four months back 2.18 crore people of my State
were reeling under devastating flood. It was alleged that it was a man-made flood. Sir, we denied it. It is a filthy
allegation. But assuming it was man-made because of Government's mismanagement, but the people suffered. The
Minister of Agriculture himself said that the damage was of a very high order. The Prime Minister said that the
damage was of national proportion.

Sir, for Rs.103 crore, Shri Jyoti Basu and others had to come here and sit on a dharna. We had to meet the Prime
Minister at least ten times for some money. Rupees five thousand six hundred and fifty crore were lost and more
than two crore people were affected. People lived on the trees and 1300 people died. But the day, when we were
meeting the Prime Minister, the NDA Ministers had gone there.

(02/1440/kvj/har)
They tried to bolster up our political opponents so that no money was paid to the State of West Bengal.
DR. NITISH SENGUPTA (CONTAI): We never did that. The hon. Member has to be controlled.

SHRI SOMNATH CHATTERJEE (BOLPUR): Of course you said that. That is why | am taking this opportunity to
ask the Government to create a proper workable human machinery which will be applied with the same standards
all over the country.

What happened to the people in Orissa? | believe many of you must have read the article written by Shri Prakash
Patra in The Hindustan Times. It shows the agony of a person from that State. It says :

"Advani represents Gandhinagar in Lok Sabha. For this reason alone he could not have ignored Gujarat.
Newspapers over the past few weeks have regularly carried reports about the Home Minister supervising
relief from makeshift tents. Union Defence Minister George Fernandes was indeed deputed by the Centre
to head the task force constituted ten days after the Orissa cyclone. What was his task? To engage the
State authorities in a debate whether or not the super-cyclone was a national calamity! Gamang shouted
from the roof top that he required money from the Centre. But the Centre prevaricated. Yet another
debate ensued whether the Central assistance was to be treated as an advance alone or a grant."



One hundred ten thousand people perished in Orissa. One thousand three hundred people perished in my State.
Crores of rupees worth properties and assets have been washed away. Therefore, the time has come for this
country to take up these issues not as an ad hoc measure, but as a national commitment.

The whole structure of our Constitution is such that all these funds rest with the Centre. On the plea of non-
constitution of NCCF not a single paisa was given. Ultimately Rs.103 crore came. Where was this standard when
we applied for funds? Why should you not treat different States similarly? After all it was a human misery and a
human problem. Therefore, Mr. Minister, | demand from the Government at this stage that you must explain as to
why this sort of discriminatory treatment is meted out from place to place on the basis of its location and the colour
of the Government it has.

When international agencies tried to help Orissa, it was said that it would be beneath our national dignity to go in
for foreign assistance. Here, with open arms we invited them. | know it is of serious magnitude and absolutely heart-
rending scenes are there. Therefore, | am again saying that it was the proper thing to do. We too thank all the
countries, including Pakistan, which have come forward to help us. | do not wish to create a feeling that we are here
just to make a comparison only. We believe in India"s unity and integrity. We believe that there are certain things
which should transcend politics and which should not be looked at from narrow considerations. The hon. Railway
Minister was forthwith in releasing Rs.50 crore for Gujarat. It was right and proper; it could have been more also; we
would not mind it at all. But what happened when the problem came up in Orissa and West Bengal?

(pp/1445/ru-skb)

What about ways and means advance? As regards taxes, so many proper reliefs have been given. There will no
excise duty and customs duty for relief materials. So many other reliefs have been provided rightly but not a single
thing was given to West Bengal. How many Ministers visited West Bengal to see for themselves or Orissa for that
matter? How many of them went from Delhi or how many of them camped there? If you were not trusting us, then
why did not you go and see for yourselves as to what was happening? The Prime Minister did not even have an
aerial visit there.

Therefore, it is too important a matter, namely, protection of the people of our country. There is a lot of
discrimination. A very brilliant journalist has said a point in an article in The Indian Express. Is it because
fortunately, Gujarat is a place where people are successful, standard of living is very high and their income is very
high? Is that the reason for this response? And is it because more people are below the poverty line in Orissa that
they need not be looked after? On the other hand, they should have been cared more because the State
Government could not possibly do it. These types of discrimination are abhorrent to India's culture and unity and
this is nothing but playing fraud on the people of this country. Therefore, | demand that this National Calamity
Committee, or whatever it is called, which has been constituted by the Prime Minister after a suggestion was made
on our behalf, should tell us about their plans and programmes that are being drawn. | find that too many Ministers
are spoiling the proper functioning of the relief measures there. In this situation, | do not know what the Committee
can do.

Then there is the PMO, the Empowered Group, and the Group of Ministers. | do not know whether Shri Harin
Pathak, who had lost his job, would be put in some place at least so that he can make some useful contribution
there. He was a victim even prior to earthquake. In anticipation, he was victimised!

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): And no relief was given to him.
SHRI SOMNATH CHATTERJEE (BOLPUR): | do not wish to take much time of the House.

| demand that a proper method, mechanism and institutional arrangement should be set up so that in future, people
do not become victims of not only this nature, but also of inept administration and discriminatory treatment from
State to State. They should be treated with professional expertise. There should not be any divide between the rich
and the poor, between one State to another, between the rural and the urban. Fortunately, most of the big
industries in Gujarat have been saved. At least, your prized possession has been saved. But the greatest casualty
is the small scale industry. Therefore, special provisions should be made for small scale industry. Proper bank
advances should be given and not mere pittances. | heard in the television that about Rs.10,000 to Rs.12,000 are
being provided to those who have lost everything. They are very hard-working people. | admire the people of
Gujarat. They are very hard-working. In a sense, they are adventurous also. They are able to depend upon
themselves. They can certainly revive their own industries with some help which they badly need.

(q2/1450/brv-bks)

The factories have gone. The houses have gone. Most of the families now face tremendous tragedies. But, Mr.
Minister, you have to give proper help to them. | would like to know what special steps and procedures you are



adopting for those who belong to the vulnerable sections of the community. So, there is nothing in the statement.
More than one month has elapsed. We are discussing it when one month has elapsed. At least, now, with all the
help, with all the huge Central Government's paraphernalia there, by this time you should have been able to come
forward with a well-prepared scheme of reconstruction and rehabilitation. Not one word has been said. You only
say that the State Government is acting on a war-footing. | submit that we have not been told, the House has not
been told, the country has not been told as to what are the real steps that have been taken. Do not surrender
yourself to forces of disunity and disintegration. Do not treat it as a party matter. Do not treat it as a partisan issue.
Please treat it as a human issue. In future, at least, let one good thing come out of it. But there is the same thinking
on the part of the Government. The experts act on the advice of the Government. Some sort of an expertise is
there. | would request you to take the help of the people who would be knowing about it.

| found one thing. Just because the Swiss people came with dogs, you are going to have a dog
squad....(Interruptions) Because they came with dog squads, you are going to have it. It was understood that there
may be dogs which can find out the human bodies that were there under the rubbles. Now, | find that you are
starting dog squads. | hope that the dogs will not be decided on the basis of their location, supposed religion and
proclivity.

Mr. Speaker, Sir, | am sorry that | cannot congratulate the hon. Minister in spite of my affection for him. Probably, he
is not a free agent. | am sure, he is not a master of this matter. | sympathise with him. He is under the over-
expanding and more and more powerful P.M.O. That is the real organisation that is functioning. Let there be more
serious work done instead of playing Holi on the fields of the Prime Minister's lawns. There are more important
things to do.

Mr. Minister Shri Nitish Kumar, you have been given, probably, a token charge of this affair. Either you assert
yourself or tell us who is the real master in this matter. Let us have a very time-warranted and time-tested
mechanism that can be provided here. Let us know when you will come out with a programme of rehabilitation and
how you are going to set up a permanent machinery for this purpose.

Sir, with these words, | conclude. Thank you.
(ends)
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SHRI SHIVRAJ V. PATIL (LATUR): Sir, | am one of those persons who have seen as to how people suffer when a
natural disaster like earthquake takes place. | can realise the tragedy and the sorrow through which the people in
the area where earthquake takes place go through. | would like to offer my sympathies and condolences to the
members of the families who have suffered because of the earthquake in Gujarat.

Sir, we are discussing this issue in the House. The Government has come before us with a statement informing us
as to how the matter was dealt with; how many defence personnel were involved; how many sorties were made by
the aircrafts of the Air Force; what is the amount of money which is coming from international organisations like the
World Bank and the Asian Bank; how many villages and houses have been affected and some idea is given in what
fashion the Government is trying to deal with this matter. Certainly this information is going to help us to form the
correct opinion about this disaster.

Sir, the Members sitting on the Opposition Benches have expressed that they would stand with the people of
Guijarat and with all those who are trying to support them, non-governmental organisations, the State Government
or the Union Government and the attitude adopted by them will not be a partisan attitude. At the same time, they
have made some criticism also. They have pointed out where some mistakes have been committed in providing the
rescue and relief to the people over there.

Sir, it has also been pointed out very forcefully, cogently and convincingly about the difference between the
assistance given to the people in Latur area, to the people in Gujarat, to the people in Orissa and to the people in
West Bengal.

(a3/1535/pb-har)

Standing here, in this august House, | would like to express my gratitude to the individuals, to the organisations, to
the State Governments and to the Union Government which gave assistance to the people in Latur area, even
without asking, in such a manner that all the assistance which was given to them could not be used. | would like to
express my gratitude to them. Probably in the same manner, we are helping the people in Gujarat and we should.
Nobody should take objection to that. We all should try to help as much as is possible, more than what is required.
But the fact remains that the people of Orissa are not satisfied. It has been explained to us what happened to the
people in West Bengal. Now, these two issues should not be lost sight of that some mistakes are committed in
giving the assistance to the people and some narrow-mindedness has become visible. Sometimes majority of the
people behave in a correct manner, but | know it personally, and it happened in Latur area also, that some people
really do not understand the manner in which they should help and they do commit mistakes. Mistakes were
committed in Latur also when many, many, many good things were done and yet the mistakes were committed by
individuals, not by any responsible person, not by the Governments, not by responsible organisations, but mistakes
were committed by individuals and persons, and it was necessary to take a corrective step. If the same kind of
mistakes are taking place in Gujarat also, it would be necessary for us, as individuals, as representatives of
organisations, as a person sitting in the State Government and the Union Government, to take steps to see that
those mistakes are corrected. Let us not take the responsibility for the behaviour of all the people who are going
there. Maijority of them, 99.9 per cent of the people going there, are going to help them. But there is a possibility of
some people trying to take advantage of the tragedy, trying to make money out of it, trying to misbehave, trying to
project their own personality, trying to project the organisation to which they belong, trying to project their own party
or their own Government. Should we not take a corrective step? And if the responsible leaders have expressed this
feeling, | think it should be taken in a correct manner and correct perspective. The leader of the Congress Party did
go there. | remember, when Shri Vajpayee was the Leader of the Opposition and an earthquake had taken place in
Latur, he had gone to Latur. He had sympathised and he had helped. In the same fashion, the leader of the
Congress Party also had gone there. If certain things have come to her notice and if in a responsible manner,
without alleging anything against any organisation, any State or any leader as such, she has brought it to the notice
of this august House, it should be the duty of those persons who are holding the reins of Government and who are
taking the steps to help the people, to see that those mistakes are remedied and corrected. If the correct approach
is not adopted with this respect, then the purpose of holding a discussion on the floor of the House will be frustrated
to some extent. We have given the names of the places where this has happened. Let it be gone into. If somebody



has committed any mistake, we are not asking that he should be finished. But we would certainly ask that they
should be informed that they should behave differently and not in such a manner.

Yesterday, Shri Harin Pathak very rightly said that to manage the disaster of this nature, there are certain steps
through which we have to pass.

(b3/1540/krr/skb)

He said about rescue, relief, rehabilitation and reconstruction. What is required to provide rescue, relief,
rehabilitation and reconstruction? | am not going to go into the details. But, broadly speaking, allow me to say one
thing. What is required for these purposes is leadership, vision and secondly co-ordination and thirdly planning. If
there is lack of vision or leadership, probably the assistance given would not be appropriate. You may get a lot of
materials. There may not be any paucity of materials. There is no dearth of materials and yet, if there is no co-
ordination, the materials received will not reach the people who should receive them. If there is no planning, it would
be difficult to rehabilitate and reconstruct.

To provide rescue and relief, leadership and co-ordination are required. Planning also would be required. But more
than that, leadership and co-ordination would be required to rehabilitate and to reconstruct. What is required would
be leadership, planning and co-ordination. If it is there, it is very good. If it is not there, let us put in our efforts to see
that the vision is created and the condition for co-ordination is created. Let there be a good planning for this
purpose and then our problems would be solved to a very great extent.

I think the period for providing the rescue work is coming to a close. And yet, for some more days, it should
continue. | speak on it from my experience. Efforts to find the bodies should continue. Maybe, miraculously, there
would be some persons who may be living up there. Therefore, we shall have to continue, for some more time, the
efforts to provide rescue operations.

On the question of relief, we are in the second stage. Providing relief is most important. Relief material is coming
from various countries, from different States and from non-governmental organisations and individuals. But this
work is very difficult to perform. Unless meticulous planning and co-ordination is done, | am afraid, a lot of materials
would not reach the people. The material would be available but it would not reach the people. It may get destroyed
and damaged also.

So, we are in the second stage and the stage of providing relief for a pretty long time and the efforts to provide
relief will continue. If we are not scientific, if we are not careful and if we are not managing it properly, | think, we will
suffer.

Rehabilitation is one of the most important things. Reconstruction and rehabilitation will go together. What is
required to rehabilitate the people? The first thing is that the people would require temporary sheds. You can call it
relief or rehabilitation. But the temporary shelter has to be provided. If tents are available you give them the tents. If
tents are not available, you get the zinc sheets and ballies and construct the temporary sheds and let them live
there. They shall have to live in these temporary sheds until the houses are constructed. For two or three years
some of them would be living in these temporary sheds. If we do not succeed in providing the temporary sheds,
they will suffer a lot. Fortunately this is not a period of rainy season. So, they do not have to worry about providing
shelter from the rain or heat also. But the temporary sheds have to be provided.

It is not possible for the Government to provide the temporary sheds in the villages, in the places where the houses
were standing. It would be necessary for them to acquire the land. The land acquisition requires a certain kind of
procedure to be followed. The Government has to start the proceedings to acquire the land without waiting for any
more time. If they wait for any more time, then it would be very difficult. For temporary shelters new pieces of land
would be required as also for constructing new houses. .

(c3/1545/san-bks)

When you are constructing new houses, let it be decided who is going to construct them - the individuals whose
houses have been damaged would construct or the organisations which are helping them would construct or the
State Government will construct. | think, allowing the individuals to construct their houses will create difficulty. They
would not find the materials very easily. Allowing the organisations which are coming forth to help them will be very
useful. Let them construct. Let the Government construct. Let them hand over the houses to them.

One of the most important things which has to be seen while constructing the houses is that proper technology is
used and that technology should be earthquake-proof technology. There are technologies available in foreign
countries and in India and those technologies should be used and the houses should be constructed.

Now the poor people might be having their houses, might be having their huts and those houses and huts might



have been destroyed. We should not discriminate between those persons who had the houses and those who were
living in the huts. Let those people who were living in the huts also have the constructed pucca houses, and that
would be doing something more useful than otherwise we would have been able to do.

People depend on agriculture. Their cattle might have been destroyed, their implements might have been
destroyed, and fortunately, the Agriculture Minister is looking after it. He is a man with vision. He would understand
the difficulties of theirs. The agriculturists should be provided with seeds, fertilisers, credit facilities, equipments and
the cattle also so that they can stand on their own and carry on their agriculture business.

In the villages, there are some shops. The small shopkeepers also need help. They should not be neglected
because they are not in big numbers. | think, in Kutch area, there are some industries. Very big industries are there
and some small industries are also there. Big industries would be able to help themselves, but if damage has been
caused to them, let them also be helped, but the middle class industry and the small industry need more attention.
Let us pay more attention to them also; otherwise, they would not be rehabilitated, their lives will not be
reconstructed.

The third thing which has to be seen is “children'. In Latur, many of the relations of the children, whose parents had
died, came forth and said that they had lost their relations and they did not want those children to go to the
orphanages and to be brought up over there, and they would rear them up and they did also. In Gujarat also, this is
going to happen and if this happens, it is a good augury. Let themdo it. But may | tell you that there would be some
children who would not be taken care of by any of their relations and they would certainly need help and
assistance. The old people and the children would need the assistance. Some regular machinery for this purpose
should be set up so that the children are properly educated and the old people are also educated.

The last point with respect to this is the psychology. People living in the rural areas are very bold and brave. They
know what is a tragedy and what are the difficulties. They suffer from difficulties throughout their lives and they
have that kind of immunity and strength to resist the difficulties and the sorrows and they would certainly be bravely
facing them. May I tell you that 99 per cent would be able to help themselves, but there would be some persons,
some young girls, some old people and some children who would need emotional, psychological and spiritual
support and if that is not given to them, they would suffer a lot. They suffered in Latur. | know it personally. Some of
them went mad. Some of them did not know what to do with the money which was given to them. Some of them
thought that the world was coming to an end and they should not care for anything else and they behaved in a very
irresponsible manner also.

(d3/1550/sh-hcb)

That is not because they were innately bad type of people but that is because of the impact of the situation on
them. These kinds of people will need psychological and emotional help. Some machinery has to be evolved. | do
not know whether the governmental organisations would be able to help in this matter, but there would be some
organisations, like Sarvodaya and other organisations, which may be able to help in this matter. Therefore, this is
an aspect which should not be neglected.

Well, | am sure that for India to overcome this kind of difficulty, it should not be difficult. We are helpless to revive
the people who have lost their lives; we cannot do anything, but we are strong enough to give them all that they
need materially to regain the strength that they had, to create the conditions in which they were living. On the
contrary, | would say that this tragedy should be turned into an opportunity and we should be able to construct
Kutch and Saurashtra in that part of Gujarat, which has been affected, which would become a model to be
emulated by other countries. What should be done? There should be proper planning, good roads, good houses --
houses for all, not only for those who have lost their pucca houses, but houses for those who were living in the huts
also -- markets, schools, hospitals, recreational grounds, cooperative houses for cooperatives, gram panchayats
and all that. All those things can be done. It could be done in Maharashtra. You would be able to do it better; | have
no doubt about it. You can improve upon our experience. | am hundred per cent satisfied with the help which was
given by the Union Government, satisfied with the work which was done by the then Government, satisfied with the
work which was done by the Government, which came after that Government, belonging to my Party. Though the
Party did not belong to me, they did work over there. But | am conscious of the fact that certainly we can improve
upon what has been done. Our approach should be to see that we do something better than what we could do in
Latur.

| will make the last point and then | will take my seat. The Congress Party in its Manifesto of 1990 has said:

"The Congress will initiate steps to prepare a National Disaster Management Plan for different vulnerable
regions of the country. This will be a detailed operational plan of action at the National, State and local
levels and will be continuously updated. The Congress will also enact National Disaster Management
legislation laying down the powers and the functions of different agencies entrusted with disaster



management responsibility. The legislation would specify the mandatory operating procedures to be
enforced during the normal and disaster situations. An independent multi-disciplinary National Disaster
Management Agency armed with adequate powers and resources will be established.

A National Mitigation Fund with a corpus of Rs. 500 crore will be set up to support all activities at the
National and the State levels to implement long-term measures which will mitigate disasters. The Fund
will be administered through a legal corporate body."

India is a very vast country. Every year, the Union Government and some State Governments have to face the
natural disasters and calamities. In some part, we will have floods; in some part, we will have drought conditions.
Sometimes, we shall have to face the cyclones. Unfortunately, for us, not very frequently but at times, we have to
face the earthquakes. Let me express myself on this point very clearly. We have not been able to do as much as is
necessary to meet the drought conditions and the flood conditions. We have done little better to face the cyclonic
conditions, and because the earthquakes are exceptional, we are exceptionally alert to help the people.

(€3/1555/snb-rpm)

It is not the exceptional situation that should decide the quantum of relief that should be given. But it is the number
of persons who are suffering and the kind of tragedy that they are facing should decide the quantum of relief. If
drought conditions occur every year, should we not be as alert as we are for helping the victims of earthquake? If
flood occurs in Shri Nitish Kumar's Bihar, or West Bengal or Assam, should we not be as careful as we are to help
the people in Gujarat and Latur? | think, we should not make any distinction as far as this is concerned. We shall
have to be clear and ready to help those people.

Sir, | am very happy that the present Government, it seems, has decided to have a permanent machinery for
meeting disaster conditions that may occur in the country because of droughts or floods or cyclones or earthquakes
or any other kind of epidemic that may take place. | am happy about it. What is required for this has been very
clearly laid down in the provisions given in this book. But this is not all. If something more can be done; if something
better can be done; then let us do it. This gives in gist as to what can be initially done. Maybe, afterwards we shall
have to update it and we shall have to improve upon it. These plans and these schemes are always not going to be
sufficient.

Sir, the city of Los Angeles was hit by an earthquake. They had the machinery to deal with this calamity. Only five
to six people died. It so happened because their houses were earthquake resistant. They were all pucca houses.
Only one bridge collapsed and six persons died. But there also, the gas pipes had burst and they turned into fire,
and people suffered on account of that. They had not anticipated and visualised such a thing. Something of this
nature would also be required in India. Let us have a machinery of this nature which would be supported by a law;
which would be supported by an administrative machinery and which would be capable of bringing about co-
operation and co-ordination between the Union Government, the State Governments, the district-level officials and,
if possible, the Local Self governments.

Sir, let us have a Corpus. Let us have an arrangement in the law itself that in the periods of national disaster of
huge magnitude, money should come from certain quarters and money should also be made available and this law
should have a precedence over certain other laws. If there is the Land Acquisition Law, then we can provide in this
law also that notwithstanding anything provided in the Land Acquisition Act, the land required for these kind of
purposes would be acquired in this fashion so that there are no delays. | am sure, this should be done.

Sir, my leader yesterday said that we would give all help that is required to meet this tragedy and help our brothers
and sisters in Gujarat. It is not only this party, but leaders of all other parties also are of this view only. But please
look at this from a correct perspective. Do not tom tom about one organisation helping the victims and neglecting
the other organisations. If you do that, then it is political. If wrong criticism is levelled, then it is political; and again if
wrong praise is given, then also it is political. WWhat we need now is to rise above political levels and help the
people. Certainly, this country, this Parliament, the Government, and the people have resilience and strength to
help them and we will do that.

Thank you.
(ends)
1559 hours

SHRI V. VETRISELVAN (KRISHNAGIRI): Mr. Chairman, Sir, thank you for giving me this opportunity to associate
myself with this incident. It was an unfortunate calamity. A massive earthquake took place in the State of Gujarat on



the 26! of January, 2001.
(f3/1600/kmr/rjs)

When the entire nation was celebrating the Republic Day, Gujarat was in a deep shock caused by the earthquake.
About 20,000 people have lost their lives. Several millions of people have been rendered homeless. Lifelines of
mankind such as drinking water, electricity, communication and roads have been fully damaged. Rescue operations
in the affected areas continued for several weeks. Debris in some villages is yet to be removed.

I must congratulate the Central and the State Governments for the steps they have taken. | must especially thank
Shri Nitish Kumar, the Union Agriculture Minister, who rushed to the affected areas and directed the Government
machinery to provide immediate relief to the victims. Several individuals, institutions, NGOs, voluntary
organisations, the State Governments and foreign countries have expressed their solidarity with the people of
Gujarat and rendered their help. On behalf of our party the DMK, the Chief Minister of Tamil Nadu, Dr. Kalaignar
contributed an amount of Rs.10 lakh. On behalf of the State of Tamil Nadu Dr. Kalaignar sanctioned Rs.5 crore for
the assistance of victims. Several media organisations, individual agencies, Government employees and others
have contributed money to the tune of Rs.40 crore so far. Taking into account the magnitude of the disaster, any
amount of help rendered is not enough.

A private TV channel called Sun TV is trying to collect more than Rs.4 crore to be forwarded to Gujarat victims. At
the time of national calamities in the past, the Chief Minister of Tamil Nadu, Dr. Kalaignar, contributed the maximum
amount, more than any other Chief Minister in the country did. We contributed quite a big amount of money during
Kargil war. During the Bangladesh aggression also our contribution was sizeable. This time also, the Chief Minister
plans to contribute a considerable amount of money to the earthquake fund.

We are all Indians without any discrimination. Members from the North as well as the South are sitting here.
Members of the ruling coalition as well as Members of the Opposition are here. It is not a political issue. We all
together have to do something to the people of Gujarat. The State Government as well as the Central Government
took concrete steps for rehabilitation and reconstruction of the victims. First of all, the basic need of housing has to
be taken care of. Houses in urban as well as rural areas have been destroyed in the earthquake.

(g3/1605/kkd/nsh)

Sir, we have to think about them. Their immediate need is the housing. My suggestion is that earthquake-proof
houses should be built there to avoid such disasters.

Similarly, basic minimum needs like water supply and roads are also completely damaged there. | would request the
Government to provide all these amenities as quickly as possible.

Sir, my party is also of the view that there should be a permanent Disaster Management Authority to closely monitor
pre-and-post disaster management work.

Finally, it is my request that we should forget all our party affiliations, and cutting across party lines, we should work
together to help the people of Gujarat. All sections of our country should stand by the Gujarat victims and instill
confidence in them through massive help.

With these words, | conclude. Thank you.
(ends)
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SHRI PAWAN KUMAR BANSAL (CHANDIGARH): Mr. Speaker, Sir, when the hon. Congress President visited
Guijarat first soon after the severe earthquake hit the State and brought the world of lakhs of people crumbling down
and again after a fortnight also, | also had the occasion to see the stupendous scale of death and destruction there.
It defies imagination. The scene that parts of Ahmedabad, almost the whole of Kutch district and many other parts
of the State present after the earthquake is mind-chilling. All that remains of village after village is only heaps of
rubble and a landscape of despair. The enormity of the tragedy is just difficult to describe. There, with the Congress
President, we saw waliling relatives pleading and praying for the evacuation of their dear ones at Ahmedabad and
Bhuj. We saw a hospital room full of unidentified dead bodies. We also saw operations being performed in the ill-
equipped tents and hundreds of badly injured people lying unattended in open dusty ground. We had also seen the
scared people spending their nights out in the cold in makeshift tents of old sheets or just by the fire-side. The lucky
ones, of course, huddled themselves in their cars.

Next, | would submit that even going by the revised official figures of nineteen thousand human lives lost, one lakh
and sixty-seven thousand people injured, over three lakh dwelling units destroyed and over six lakh and seventy
eight thousand units damaged, 1.59 crore people affected thereby and total estimated loss or damage of Rs.20,875
crore, it was an unprecedented earthquake that hit the country on the Republic Day this year. It was unprecedented
also because it was the first time that all the five seismic zones of the country including the most least-prone zone of
South felt the tremors in varying degrees. An extensive drive through the devastated country sides for three days
after a gap of over a fortnight of the earthquake made one wonder whether our response to the tragedy was
adequate. Heaps of rubble, ten to twenty feet high, were lying uncleared at many places. Also, it seemed, as if
many villages, hamlets and scattered dwelling units dotting the countryside had not even been touched by anyone
so far. One does not know who and what lies buried thereunder. One day when the entire debris is removed, the
official figures of death released so far may prove to be far from true.

Sir, even the Defence Minister, Shri George Fernandes gave the figure at one lakh. We may, even, never know the
exact figure. But we saw it for ourselves that people of Gujarat, particularly of Kutch, ran out of firewood to cremate
their near and dear ones. We learnt that information about the enormity of the earthquake was available to the
Government within fifteen minutes....(Interruptions) Yet, a lot of precious time was lost by the Government — |
emphasise that a lot of precious time was lost = in putting its heads together for launching rescue operation. So,
wherever we went in Gujarat, we faced one stark reality that the Government was conspicuous by its absence. The
degree of failure to rise to the occasion and the extent of inefficiency in dealing with the situation was no less than
6.9 if it were to be measured on the Richter scale!

(93/1650/spr-hcb)

The local Samaritans, various NGOs, and various corporate houses rushed to the scene, though unequipped, but
the Administration had not. It took Gujarat Government three days to recover from the initial shock. ...(Interruptions)
| saw myself the statement made by the Minister for Home on television. The Government abdicated its
responsibilities to the defence personnel, who as ever, undertook a Herculean task and won the nation's admiration
and gratitude.

Help from all across the country and from all over the world came spontaneously but the relief work and distribution
were tardy. At one relief camp, as pointed out by the hon. Congress President, we saw the Government official
demanding the production of ration card for issuance of material to a survivor who had luckily escaped from his
crumbling jhuggi. Yesterday, in the newspaper we saw a man being asked to prove that five members of his family
were really dead. The intensity of the quake, though it devastated heavy structures of concrete, did not dent the
partisan mindset of some of the people who usurped the Government relief material to use it as a means of
patronage rather than help. If this is challenged by the hon. Members from the Treasury Benches, | have the
speech or the admission of the hon. Chief Minister of Gujarat to quote. For the constraint of time, | do not do that.

At places the victims queuing up for trickles of relief were asked to raise religious slogans of the faith other than
their own. There was a silver lining because at one place we found Hindusag€] ...(Interruptions)

st IflE Toar (Ber STATR) ¢ 319 TH e g3 diem § @ A smumt awre; 39 15 R 98t ek w1 A g1 B S A @ o saw
fareft &1 geveg of T ofiR a8 Ht Tera dren o1 aE i TE € a8 99 faepe Tora 1 15 7 & a8 w € ok oy e Tera @' @ €
a€| ( =aum™)

SHRI PAWAN KUMAR BANSAL (CHANDIGARH): My friend is a convert to the BJP family. | can understand that he
has to defend them. ...(Interruptions) | am making the point that it was indeed heartening to also find Hindu victims,

the survivors of the tragedy, declining to accept relief from those people who were forcing others to raise slogans
such as jai jai kars ...(Interruptions)

Our friends on the Treasury Benches take unkindly to even a well-intended critical reference to what really



happened. My intention today is not to inject politics into this debate but | think certainly it is my bounden duty to
talk dispassionately to what happened there. When we discuss an important issue like this in Parliament, | think this
is the bounden duty of each one of us and | do expect from the Members of the Treasury Benches to understand as
to what the situation of the day demands.

Harijans were discriminated against and if they want to know where we found out this, this was the village called
Chindrani. It was to our chagrin that was the village which was totally razed to the ground. ...(Interruptions)

=t AT wreliarE g9 (F=gepT) @ d9a S HUAT FE T BT YA BN AR qferd v w1 w1 B Sferdl S W HiE o= T8 gon 2
T gg 98 @™ e ¢ &€ ( =aur)

SHRI PAWAN KUMAR BANSAL (CHANDIGARH): In sharp contrast, we are reminded of 1934 when Mahatma
Gandhi guided the rescue and relief operations in Bihar, and when Pandit Jawaharlal Nehru in 1956 dashed to this
very Rann of Kutch to provide solace and succour to the unfortunate victims of a similar earthquake. Then the
people worked without distinction of religion or caste, fired only by the zeal and determination to serve the
community.

(r3/1655/ksp/rpm)

Sir, Shri Mulayam Singh Yadav referred to the instances of diversion of relief material. When we reached Bhuj, an
officer told us that Japan had sent 500 tents, each costing Rs. One lakh and in all worth Rs. Five crore. |, for one,
was curious to see one of these tents. We went around wherever we did expecting to see one, but not one came to
our notice anywhere. Where have those tents found their permanent abode? | would like the Government to inquire
into it.

While some people risked their lives to extricate the survivors and the dead, there was also a case where armed
gangs began attacking the survivors, looting the jwellery and breaking open damaged almirahs lying in the debris in
the Taluk town of Bhachau where 30,000 out of the total population of 40,000 were trapped. The reason why | refer
to this is because we found that the law and order situation had failed and there was no policing worth the name.
By all accounts, the Government had collapsed with the quake, morally though.

Sir, certain important questions arise which need to be addressed to. Since 1988, 13 quakes of the magnitude of
more than 6 on the Richter Scale had rocked India and there has been a progressive increase in the frequency of
the earthquakes during the last Century. This has to give a lesson to us. We have to take this tragedy as an
opportunity to work for the future.

MR. SPEAKER: Shri Pawan Kumar Bansal, please wind up.
SHRI PAWAN KUMAR BANSAL (CHANDIGARH): Sir, | would only beg of you to give me two or three minutes more.

The Government officers posted in those areas and the NGOs have to be made sensitive to this kind of tragedies
and have to be imparted disaster management training. Inventories of vehicles and equipment and their locations
have to be made available for immediate deployment in places at the time of emergency and a rapid response
machinery has to be put in place. A slipshod response like the one exhibited by the Government of Gujarat could
only aggravate the pain and agony of the victims. ...(Interruptions)

Sir, the earthquake in Gujarat, besides taking a heavy toll in terms of life and property has also inflicted
psychological damage to all the survivors, particularly children who have been rendered orphans. Today, they are
in a state of total bewilderment. We have to help them rebuild their lives. Besides the material help, there is need to
deploy Child Psychologists for counselling and to help them overcome their trauma and pain. The local bodies,
including municipalities, panchayats and the community at large, particularly women groups have to be involved
actively in relief work, including selection of beneficiaries and monitoring the progress of the work undertaken
without falling prey to mundane communal politics. Those millions in whose lives destiny has forced darkness have
to be encouraged and helped to pick up threads of life once again.

Sir, going by what you want me to do - cut short my intervention here - | would only like to conclude by saying that
the Government has amended law to levy two per cent additional surcharge on income tax. Our friends on the other
side have started relying quite heavily on unverified reports, but | would like to make it clear, as did our Deputy
Leader that we would support this measure. But we would only expect the Government to verify and not to be
stupified by events. The surcharge being levied now, as the Statement of Objects and Reasons of that Bill says,
has to go for the National Calamity Contingency Fund. | would urge the Government that this should be deployed
judiciously and transparently at the time of any national calamity.

Sir, the cumulative effect of the failures of the Government on every front has been disastrous for the country. Now,
this failure to deal with the post-quake situation without imagination and maturity has added to the people's woes.



(s3/1700/ss/rjs)

We may not be able to understand and predict the mysterious movements of the earth, but let the Government
assure the countrymen even now of a relentless, time-bound, transparent reconstruction and rehabilitation action
plan. It is a challenge, but if it turns into an opportunity lost, the Government will only be guilty of betraying people's
trust.

(ends)
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MR. SPEAKER: Now, the hon. Prime Minister is intervening in the discussion.
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TR 2,

(W3/1715/jr-mmn)

IHBT o B T 7 off arer g S R do5 @t aat o wara S g¢ AN der on B S arararer dow A fRard ¥ w@n €, # s
Far g 5 wee § ft 3@t waen sffafRa @eft, Afe e T gl EReR B Fow F @t v Y Hifm Bt w1 | AT € et ¥ Tw
& HEl & FRER & SR & o ATl 7 59 fAag &1 "1 ger T8 ared, g e E1 A4S @ o d e s gl e w9 v
TRraer 3 & a1 &9t AT IO T A, ARG WFHe & GHY S| I8 WHRIF ATIGT 8, T FHDT Ao A ol JF q@ar g 6 o A
AT Ud E1HY ORI @1 Agg &Y Bt ATaT off 3R &1 Ot wow et A, # AW T@ o anean, we fee e ¥ @ [ v wWs g s
I+ RU &, I8 57 ST AW T oA T W UME /AR g1 T HAs BAY a7 dTel 3D 7 21 H A 5 F 9 ved w9 Al B
At ¥@ g1 S |aH! al g1 Aoy 5 BIE a0 fY TE W1 FH A SR AR T A AT-7AT Tl DI ADN g, alfeh ORI B ArEal 7

|4 g @ MY, I§ e oft | gt @/ a7 W s 7 wfrerfara TE g34€) ( =aum)

SHRI SOMNATH CHATTERJEE (BOLPUR): Everyone has supported all the efforts for the rehabilitation and relief.
...(Interruptions) Coming from the Prime Minister such a thing, Mr. Prime Minister, will give a very bad impression.
We are all united. Everybody has said it. All of us, those who have heard here, will agree with me. | do not know
what report you have got. What we have said is that more should be done for Gujarat. It should be unitedly done for
Gujarat. The nation is one today. We have said that the disaster management should be such, as what we had
seen earlier on other occasions should not be repeated. That is only we have said. Therefore, what the Prime
Minister is saying that we are divided is not correct. We are not divided on Gujarat situation. ...(Interruptions)

=t Horaw fiE aRa (FHa) | g O Ut A8 @R e A€ ( =aumE)
MR. SPEAKER: Shri Mulayam Singh Yadav, what is this? The hon. Prime Minister is on his legs.

st e a7 A (E@99E) | < G 5 e oo T8 fema€] ( aum) wet #t st #T g &, 89 | A omust ware faman
#18€; ( aur)

#ff AreravTe fafe@T (T7) @ S oTST B §oTl B, 8 T A 8| wifdh o] el Bl 8, SHD! WeR Hel arfevat) ( Zaurs)

SHRI SOMNATH CHATTERJEE (BOLPURY): The Prime Minister has twice said in this House...(Interruptions)
Please do not do that. We have all supported. We have said more should be done. Everybody was
here....(Interruptions)

MR. SPEAKER: Shri Somnath Chatterjee, please.
...(Interruptions)
SHRI SUNIL KHAN (DURGAPUR): We are all for Gujarat....(Interruptions)
MR. SPEAKER: What is this?
st atee faerd arsmdAt @ sreae FEIGT, T AR B TS Gl W@ T
it qeran (Hg aea (W) : uEud | 81, 98 gee o 21w o |, T8 o g o qa anfegl
i stea e arsddt : S vgua 7€ genl ¥ 3R e €

(x3/1720/hng-dva)

S W B AT &, T AT F I% ara FE o @ 2 & dewma o wan € | wdaey |y @t dow # off g Avven Sor o1l S R B
el SufRid I &9 S g o, P TR At B WHRvr F srawaddr 8, A1 9dT B Ak 81 9= 9% ft Fer o 5 W

TRE B ATRIY T 8 P TR SIS HeaTs 594 8, @ o9 g3 foraa 4Ry, 931 g sy 5 g @st gon 2, foras wer gom €1 &
Ut oRfRfY # +ff ®1E WgwE F TEar § 7 T HEA, 9N O &1 HE B & | A€ (( =maEm)

=t ravs dt.ardle (ARR)  7eRd, T8 W AR A4l A, "R AN A T8 Hel & 6 AR G B W@ E A1 g e W B @l 8,



IHH B A ORE H AT T qTl & AR HAT THY 2| I8 TN MAE 8| IS 918 7R fHelt qar & w7 frerad #t ok ag
e ReER @ 9 W T, O FAE GXER @ dad T8 81T & fF 98 <= fp e | € 11 e € | 9sa, 3R el 8, O Sue

IR GURA 1 HeH oY AR 3R TTd &, a1 98 VAT Ale &Y | 598 ey F8i iR o8 8 a1 741 ¢ | a€)( =aum) wer= w3 f, emm
TS TS e &1 a9g AT | IR-aR T2 Ha1 T 2 6 Wt omuar H SN S AR 7 ena} WergHfa S off, St ueR ew s Aar |

TORT # SR AR 1 TRE & T8 HeT oag 81 39 Riary ok oo 78 we w0 8 | &€ =aurm)

#t area Qe arorddt @ F o R o & orda wee 7 o wdaw @ € S99 99 g @ 9 A OEEd € iR gl B
AR  siferfadT &Y, smeRer & 1. (T9ET)

wEgy, § WY ToRd T o 3R A g8 @ fRufay @1 < st ot Rufy @1 A av § wer a5 A o1 g9 wEre W) gw @ oen T, Saw
ff 7€, O & auw o Tl L. ( =HEEE)

eas "Eled | v anft =, T # aiferu)
&€} ( zaum)
MR. SPEAKER: The hon. Prime Minister is on his legs.
...(Interruptions)

MR. SPEAKER: You are not allowing him to speak. This is not the way. Shri Sontosh Mohan Deyv, please take your
seat. Shri Mohale, please go to your seat.

...(Interruptions)
(z3/1730/pb-har)
MR. SPEAKER: Shri Mahale, please go to your seat.
...(Interruptions)
MR. SPEAKER: Shri Mahale, where is your seat? Please go to your seat first.
...(Interruptions)
MR. SPEAKER: Shri Bansal, what is this?
...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Sir, he has been wrongly briefed. He has been
misled....(Interruptions)

MR. SPEAKER: Shri Athawale, please take your seat.
...(Interruptions)

st ghATS WiHY Herel (Areliia) @ srems Sft, yer wft St Y St ATl B WAH B Wi FHEn Ayl

MR. SPEAKER: No running commentary please.

1 IHST 1ol (Yevqy) - TEHHA! o B g3l

H Heran fHg gk (W99a) : yu™ 430 St S ofre @ @ T g la€ ( @auE)

SHRI PAWAN KUMAR BANSAL (CHANDIGARH): Sir, | had said so....(Interruptions)

MR. SPEAKER: Shri Bansal, what is this? Please take your seat. On every point you want to seek a clarification.
...(Interruptions)

MR. SPEAKER: Shri Bansal, please take your seat. How can you seek a clarification on every point?
...(Interruptions)

MR. SPEAKER: Shri Bansal, this is too much. You must have some patience. What is this? You are not allowing
the Leader of the House also to speak. You have already spoken for more than twenty minutes.

...(Interruptions)



#t arce faerd arorddt @ ot ==t wama & & oft O el T wew 7 Fer 5 fadwl 9 441 <e oA & 3wl MA78€) ( =aum) T
AAAd & TSI, TE IR Fmar A€, ( Fasr)

MR. SPEAKER: No running commentary please. What is this?

=t ared Qe arsradl © reae #EIRY, # W HE1 FEdl § 6 W & o 9 9 7T Heo Rf&Ee & Feidex & = H 7 A 1 ok 99 &
P Tpal # T T 2 e wpd 99 9@ | €| =Zaum)

remel Sft, WaTed I€ € 5 U # &R e # 39 5y avg &1 arararvr g9 Ared &1 ST A9 wn R wt gel @t AveRi % 99 W HErdn
g g e ¥ g o ft off for i gel wEwEer < qn s & wft 3t & Al A v w5l Refts we " A wear € 81 et 9@ 200

FS U F ST IHES B gD & 9l Ugel B & §Y i AT o B Frad | waga # ff¥a € qoa & @il & @ B aien aed
&1 ot 9t we # A @ 7oy, e, e’ @1 gE, 39 g9l H 9gd W U9 Serewvl Iy T, U9-09 w wegd R T R geey a9d

S A T AT| 3R T 3R TS &1 7w Rars a1 2 @1 gl iR #7r9d 3t Saran A Rarg &) o &7 [ sma, s+t R @ o
P TSR Gipa 81 A, ORI B WBR 7 A Sa|

(a4/1735/amvkrr)

DY ATE T ORI B SN B @R Harl eftfis @ T R @ o gwfay WA ¥ fHanl 98 gfew @ga w9 7 SR 99 Y e we
= e % fieeht § 9 91 do w1 g 9 Y& aig 991 A1 B: IO AT TS IO HTAT o7 - AIH! 986 H¥A H a9 6 RN o7 37ee
7EIRY, HER Aerie T 81 Sud RriRR @ &1 Ia Y@ @1 ey og df 9 B gEe < oft| qe # et e 2, smar @
T WEY B, 98 9§ W TEg o, gafere 19 99 dow o1 A 61 Tl 12 99 9 |e @n TS fRaw @ yesE § it 9| o1
B Wed § HeER ¥ Wl T BT o %@ ¢ & A a9 dod i g, 399 uge ol T g27 A o1 v g7 bfwie B #ifen I ww gl
ORI B TR Afend 81 T8 oMt [oRa & He Abed St &7 4o MYl snsarh St Tt s Raw @t e & I) [oRa gt Y| 98 T8l
S 9Tl el Wewil ? ¥ TS | e ot 3w e o W@ €1 a€ &% e 21 a€ g@ ugar areft ara 2| Yl worifa 7 @ enfeu) facet @
Sil wergan el 2, # SueT faaver sus WA I |1 ATUd A= B fF WR HER A 39 FWE & w6y fifddl B e & Ay emi-am gy
qGIATI 39 <9 D W U T gl

ST feelt ATt Wew W wel 5 T8l e WS S B o e oft| SIETe HEl SR W, §9e fory Wi e o7 | Heral W WY STl 37 W
I 39 A B g f ¥ e B ved W @ arEd §, e §9 e & w9 g werdar ol waar fifd & wE, A o e w€i
R 9§ HE1 g3 & [oRIa 1 99T 2, Yo B Ael § IH Agd GgaH € b B ANl A Ao T8 Bl | 3R D3 WHIE B @I
o1 A1 T dR SES! Iooid [HAT ST Weball ATl TR IHD! I AT IR B W01 H A- a1, 9! A & 6 a1 aRone gt 2|
amus fagei # A wmor v € % gaemEl ok Ro @ e dgvma frar S ve 21 At srmeRi 7 2% @ A% v €] o @ Wi o
@ fog 39 #Y qeTR g 21 T% TR-IR S B T 6 27 o B A F Fdeelta dob ¥ o R F Yl ged g wa W

A 18 g1 A Mg B S A o wR g € A wrdher wred ot Ty €1 &9 gt uar S| g wears $ WA g iR simaat
FHTER H @S T | AT ORI IR ASH AT | 9 $H AT HHe H A9-ad gfe o AT IO D SR T 81 I8 We 3t a1 &l

a€| ( =aum)
MR. SPEAKER: What is this? Please maintain order in the House.

...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): We expect you to speak as the Prime Minister and not as a Party
leader. ...(Interruptions)

At areer faerd aremddt: § sw R @ s 72 e | s & wwg off o @t g oft

#t Rt fordiet (@RR) : T AT T TPR A B G P WP iR wEAT o B B Y @ 87
st areet faet arvrddl: A1 ST MUST 3T T8l o W1 87

(b4/1740/skb/san)

areget AEIey, # uifed WIEd § UF WaTd YU I8 g 8K Ui HEd...

SHRI BASU DEB ACHARIA (BANKURA): Sir, he is speaking here as the Prime Minister and not as a leader of BJP.
...(Interruptions)

st Rravs dtardta (dRR) @ A g St st T8 9, S e 3 T8 den 2

it 3reet ferl arvmdAdt: nifea wred, 3R 3y T4t # wrT 98 o ik a8 wdeRer 7E a€] ( @aur) 98 yOR dreg aad o fear
o T &6 orra # gReT i gEem & @t (Interruptions)

#t Rravs dtardia (areR) @ 78, a1 T 21 3701 Wl ReE W g, <0 W € ok wgfen § 21 e Ad. w Rad| 3= w7 Fal
B AT g8 49 g4 8, sferd oy v @E w §...8€] (Interruptions)

SHRI A.C. JOS (TRICHUR): Sir, he is wrongly briefed. &€} (Interruptions)



MR. SPEAKER: What is this? Is this the way to ask the question?
...(Interruptions)
MR. SPEAKER: | am not permitting anybody.
...(Interruptions)
st weaaa aqdel (Espuel) [ AT garEE Sfl, 89 oMU Il Fw O fF oY |1k A L.
MR. SPEAKER: Shri Chaturvedi, what is this?
...(Interruptions)
SHRI PRAVIN RASHTRAPAL (PATAN): It was tinkered in the media before ...(Interruptions)

=t areer faErt aroadl: sege ey, § 39 fAae &1 oM € a1 aredr afed #Y 79 &1 <t 9raar off, 9= #9 =raa fFa 2| fofy
Sar S| sifaw fofa a1 s & w21 onft o fRuraweit & Su-gee g9 9 &R Sw gRemH s €1 S 91 W@ 2.8€]
(Interruptions)

MR. SPEAKER: Nothing will go on record except the Prime Minister's speech.

st arcetr faErd areTdAt: sreaer WEIGY, TP wdgold Yo% g oft e oo o gema oY | st wiftrn wieh % v gea w@n on 5
it wfaf Bt =fEd ofk wigfae smuet | e & ol 18 wmrft §3 8 1 =nfad |t Feea fSomer #aorie o iiRE et =R | 9w
T & T9Y 7E, 39 9 T8 91a N @ | oMt § R w9 9w w wr wrgfod fauer et & & oy wmEn # dard g anfed, aw =
B 81 FeFd # 89 U¥ & 59 gfc 9 T8 o|l Fafy AR 7 84 garadt 4 off 9a U a9 W) STES ORI M AT AT| FT e ADSl AT
Aad @ 1Y 39 | 99 FoAd B D g 914, el 7 2, 5 e @ TR R Hife B B SRI? A €4 § R fRieen ® g1 9% 39
FTEE § Frepten & S wehd1| Frdbrer aTel 3T 31e-38 3iY A w €1 39 B & ford A =R | @i weeifhT & wHa ot 7€ g ol
U & et amelt € @8 g 8 A1 rwET gl gHferd a8 77 fRur m # | &9 O ST @ QW @ 918 39 g W AR HAT g9 IR
e o 6 1 gwaTe iRE Bt a1fed oiR 89 39 ave @t wTie RiiRE &1 o7 HW| 30S fordl oTav-3re Ju a9 14 &1 9 39 Hay
W 7o fawTRe

(c4/1745/bks-sh)

B W HouTa TE STl ST F e w5 R o, s e # wurer ¢ @ €) &€ ( =aum) T diw T 2

SHRI SOMNATH CHATTERJEE (BOLPUR): At that time, we came to you with great expectations, but you said:
"Where is the money?"

#t areet faerd arsmddt st 130 FRs vt Rar onIa€) ( sHaEm)

A |y wesl (@idqR) @ T9 AUS U B TE o, SHS a1g A W g3 Bl 3t | W @iel famn wan o, Rod d @ oiid & R
o1 &€| ( =aum) 78 i @ wRa Pt s 21a€| ( =aEE)

=t areer faerd arorddl @ g e Bt Rae on ¥ 21G€) ( =@uE)

st e Tesl (AeqR) oA o @ AR H S P fhar 8 aw Wt fea @, g s waré fean 21 We said: "In future, think
of other States, and apply the same standards please."

i sree e areddt @ sreor e 8

it |y At (Aierqy) : ' FE Al W@ € SR 31T TEl TR B o ga€) ( agr)

T TE 9 ® € o 3 e 9t ' 2

=t Foran (fE aRa (W) : o TR el | o TIS€] ( =EEmE)

st wiee aest (@terqy) : uew fAfey de € 5 g w2

5t et faerd arsTdl : s1ege Hely, §9 §S! B 3W a1 Bt SgAfa & € ¥ Yona @ qAtiv & fAU a8 1500 IS v B S W
qIUE A B THAT 8| ORI BT YA HRA1 8| fAedw § =1 St 81 59 o g7 @1 ot 78 erft| o/ PR I§ Fe1 WY 6 o= @t
F T Bl @ g guT SR 6 o ¥ 9d S dma & fag w1 T8 w9 o

st whrTY aesi (@leqy) : I gu, B E ma€] ( @)

Pax dfcy fiE (FErrsTe, 3.0 @ uue F3f Sft o @@ 2w & wur w30 § ok & wawt wn sud Al 218€] ( =aur)

# e R arsTdl @ oree HERY, S A BIE HewE T 8l



=t |t gl (AdR) 9 AFH & AT U U T 9, 3@ g8t e aue AR A SHe faerds Wt @ Ranla€) ( @EEm)
=i e e arsddl g 3 I S ASE I8 A7 A 1a€] ( =ZEEE)

=t |t Al (AAYR) @ 3T 3MU AT R 8 ta€] ( FIUE) T 39 e e a3k .9 . B Wi de w® 81 vae
w3t Sft g9 s R v o | &€ ( =aur)

=t areet faerdt arsmdAd : e of, 35 @ 79 A IS dwa e 2a€|( =auE) fRed -3 Ta ¥ WER Feft 21 36 IR = B I
& I IE0 370 WY W T MY -0 Al B [ A7l & ge A

SHRI SOMNATH CHATTERJEE (BOLPUR): We look at Shri Atal Bihari Vajpayee a little differently, but you are
coming down today. You know how much we respect you personally.

=t 3ree et aremdAdl ;@ sreng wEIRy, o § 949 3@ 6 P oRuarer Ot avE ¥ eawd & T F9 U8 UNard ¥ § 5 B UReR S99
AT B T ARE § T AR A 7 B forg R 2

st whrere et (@terqy) : o T e, & | S E

=t 3red e arsddl : urew fAfRe Refie e # o g7 o1a1 & IUadT 89 39 ave ° |gudn S|
it \ g (FieqR) : S9 89 I |uIE Y ol

it area fErd arsdd - 7, & ok At R 9 Pe arer €

it wE=Y gl (AdqR) ;98 @ $ g9 A 2A1eT A1 3ER H A

1 arce faErd arerddt : 3regel #eled, gAR Sfiad A 9/ §9 a8 31 oMUl ot 2 & 4 g sfREE ol €, ve uden ot 81 Y| @
& % ypfa 7 a1 3fRIE™ o &1 HEen o fordT 81 UPRT B A B UBrs G, R AF A A AP & IEN oSl agd STedt €1 Aot et
Y | Ferll, AT B, WRBN et AP @ " g Th Aeg @ g < @ 2 A e whe "aha € 5 g A W Imwd &t e
RumH g3t 2|

(d4/1750/hcb/snb)

TR I TS BIHR GAKd BT EAT TN, $9 10 D1 woxd o § 9en g f$ 39 ==l & a% W61 I[mEseT a0 6 SIRY-aeRg &1 9d wHre
B Y, 3R ST 94 3RH BN 3R 9 ORI &1 GATHIT BRI | STeT-o7eT Yo fad 7 €| @eo & forg orarT & 8, sar & fag
ORI &1 TIBR A T BIOT BY 8] 569 |1 it R forel & W&o &1 97 781 8, S ft yHu oman o, I A e g9 R @ E
ORI EXHR Sl FerIdT aredt &, 98 89 < @ & ok # Ha Aty vowdl § o % o weee 5t W RaR @ o @ aga-a9ga g
|

(=)

e #H3A1 (At et v srrsarii) @ HEiy, v WA off 7 |E Seord e 8, e wia 98 A |deed 499 H 9o o1, IR DYATS o
oft, gEriEl, oRE, J B8 6 R 6l 7 39 UHR &1 Wewrd 6T 8, a1 99+ UY i g1 # ofara a1 §, 3R @iy g3 Wfifths o4
M, A A SHS Rae® FRATE HE| TH1 SR Fdad g 955 A Bel & | 39D 918 Hl TR IR R g1 Her A4 G, Rrawrar it S o
HE &, 39-59 Il 9 Rdraa frefl, dewma gon 3R el & w7 amu farg €1 afdp smue ) et 6 98 Rerad aver & a7 78 of |
T g & |

At rawe dtardta (aR) : o, 8 |

At AT FOT AMTSATUT : BT ST T arven oft i ¥' Taa Wi, orR Ried R @ ar # FE off, oY fhue an # oft| 7w s 7
wer | ¥ Mud 9T 3T W B IRIER SOk 9 olifoig| 3 & 3rEe ¥ 98 omrd fre fr W 7 A9 e 8 wefe i smam
Tl Bl {5 TER @ Raars gAN 3RIY TE 81 Afh gt ey ot a1d o @l 718 € T 9 B AR [ORd WRER @ ar § wEl ¢ &
TR fFRER € 8iiR firean |

=t Rravs di.ardie (aR) : 4 98 361 @1 ¢ e N #9 el 8, d R 3% @ g A Rierd WeR & Raare 78 o6 1% € | A uea
ft Ta1 & ok onft ft @8 @1 € TR I AN TE W EEE @ o v A, Refiw 7 B fog O, 3 wver 3wl T8 81 9 Rl B —e @
T8 W1 X8 € 3R U1 $E w21 T 5T H 9% oA § | SR W A% 98f U &, S9! SfS H man &1 T S qrdl Pl 37D A Y@ gHN

FM T8 & ? T WOHR B Raars era 78 &R ® €1 H onft 3Mus! A' BT AT § AW §H W BRATS B A Bl

...(Interruptions)

MR. SPEAKER: This is not a member to member discussion. This is a general discussion.

SHRI SOMNATH CHATTERJEE (BOLPUR): The Prime Minister is making a provocative statement. This does not
behove of the Prime Minister. a€| ( zraur)

i STl PUT A=AVt © FEIGT, T TRA GYHR B 3R G 9 W & | WG BN T ORI EHR 6 A § BT B g (9 26 dE



| oHx R ey o & & 21 gafere fRAuer & Jar 3 o 919 $el oft, 5= 39 9 &1 s =2l A on P A aRe fhese aw 7 £

(y3/1725/sb-tkd)

H o Rrawrst St S ard B GAT 91 WX JF H Hall g3, ST e AT fh g Ribrad wver W T8 € 3N S 3 Y W SN olfh
Pt firem B R wmor g7 & SR S s fen 2 S 9 ardet 3 we Fe 6 4% R wver @ 7 216€] ( Zaum)

MR. SPEAKER: Please take your seat.
...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Your Chief Minister has said. ...(Interruptions)

MR. SPEAKER: What is this? Please take your seat. This should not be from Member to Member.
...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Shrimati Sonia Gandhi did not say but Shri Keshubhai Patel has
said. ...(Interruptions)

MR. SPEAKER: Shri Priya Ranjan Dasmunsi, he is not yielding. Please take your seat.
...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): It is Shri Keshubhai Patel's statement. You cannot insult the
Opposition for nothing. ...(Interruptions)

SHRI SOMNATH CHATTERJEE (BOLPUR): He is playing politics. ...(Interruptions)

it I AMTead (GeRqR) : ToRa & @rm @ e @ & dewe gar 214€|( =asm) MR. SPEAKER: This will not go on
record.

(Interruptions) ...(Not recorded)
#ft oret o1 smrsareft ; wEIGE, F AT wewl @ PR FRar € 6 orR amw agt S, A€ ( @aum) & vt wF ar” w §18€) ( =aum)

HEIY, 9gd ¥ AR iR HHan, e qRaR & @ 7R ¢ 9 o7 HR A 61 H B 2| H I 9 Bl gudr [ a1 AR amue aR
qR HT FT I 1 T Feal b AR O He Y A 81 T B R F 7 I ik w1 us Fx W A g @ R a8t 36 A6R $ ant 3
et €, TE WER 3Ty 214€, ( FEEH) I8 WRAR & WY I ¢ I4€| ( =aHE) # §E) el 3R $9 TE wel argar|a€) ( =aur)

SHRI SONTOSH MOHAN DEV (SILCHAR): Shri Lal K. Advani, you are wrongly briefing to the hon. Prime Minister.
...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Our Leader has said that we treat the people of Gujarat like heroes
and the hon. Prime Minister said ...(Interruptions) What is this? ...(Interruptions)

MR. SPEAKER: Shri Priya Ranjan Dasmunsi, please take your seat. What is this?
...(Interruptions)

3TeeT ARG ; 3MUH! foha=il IR der= 9 {6 39 99 gyl

1751 91

st Sitarfers aEen (3TeliyRgR™) @ A 7ee Ay, T Aol A W e g aie & Atet 3| qoRd | S 4@ o, §9
TRE B FHL, T TRE S WIFHIH 9GT Y8 e g oFfl, T8 Pl qpal ¢l §9 a8 DI ST 919 3f<ht & AT 98 $9 iR Hel frw w9 4
amAft, a8 e Wt HfoT 81 Hft a6 & WU H o Tdhelt 8, FH e @ T H o7 Adhdl 8, FH Y@ @ T A off wand! 2 iR Y Tam At @
O 8, ST TORIT S PB &F1 H goll b [HY & &Y H aRaTal B gU Ipfads ATIaT S WYl

WIHTI® Uer 3 & arg o R &1 a1 & &3 vsar €, Sus forg fora durdt &t sravadar €, S dUrd A ¥9 A BEl a6 9o,
39 farg wR o= & @1 onawadar 81 MEfid gttt B BIE el TEl W1 & AT WIHfad STy M P Ul efard & dR ¥ S
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MR. DEPUTY-SPEAKER: There are five more speakers to participate in the debate. Then, the hon. Minister has to
reply. So, is it the sense of the House to extend the time by one hour, that is, upto 7 o'clock?

SOME HON. MEMBERS: Yes, Sir.
MR. DEPUTY-SPEAKER: All right, the time of the House is extended by one hour.
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SHRI BIR SINGH MAHATO (PURULIA): Hon. Deputy-Speaker, Sir, the quake in Gujarat has touched the hearts of
all of us. They need our assistance; they need help. Therefore, all the States of the country, the Government of
India, the public undertakings and even 51 countries outside India, the international community, have come forward
for helping Guijarat.

Guijarat is the second most developed State in India. It contributes six per cent of our GDP and 11 per cent of our
industrial production. Therefore, the damage that has occurred in Gujarat not only affects Gujarat but also affects
the whole country.

Many leaders and hon. Members of this House have spoken about different ways of rebuilding Gujarat. We have
very little experience in facing such severe natural calamities. We have experience in facing floods, cyclones and
droughts but we have very little experience in combating this type of big natural calamities. Therefore, the
Government of Gujarat was at a loss when the earthquake occurred and so there was lack of co-ordination
regarding the distribution of relief materials to different places.

(h4/1810/vp/mkg)

Some hon. Members have said that there was some discrimination made. But there is no discrimination regarding
loss of lives and property on lines of the poor and the rich, the rural and the urban. But it is reported that in the
remote corners of the villages or in the villages that are situated farthest of the National Highway, the relief
materials reached very late and that such materials reached only the town areas, etc. | would like to say that such
discrimination should not be made.

| am happy that the hon. Prime Minister today announced that a Permanent National Disaster Management
Authority would be formed very soon. That will help us in future when such calamities occur.

Every year we are facing droughts in some parts and floods in some other parts of the country and such a
Permanent Disaster Management Authority should be set up independently. Some enactment to this effect should
be made in Parliament so that whenever such natural calamities occur, immediately some relief materials could be
sent to those places. At the district level, a natural calamity fund should be created so that at the district level itself,
some relief materials could be sent. Thank you.

(ends)
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DR. D.V.G. SHANKAR RAO (PARVATHIPURAM): Mr. Deputy-Speaker Sir, it is a very unfortunate happening. The
earthquake that occurred in Gujarat last month was very severe in nature and was most devastating. It caused
enormous loss of life and property. Thousands of people died and lakhs of people got injured. Totally one and a
half crore people are affected. On behalf of my Party, TDP and on behalf of my State, Andhra Pradesh, | would like
to extend my sympathies to the affected families.

It is very heartening to note that almost all the States, the Union Government, Non-Governmental Organisations
and individuals, including children, have come forward to render help to the people in the affected areas. | am proud
to say that the Chief Minister of Andhra Pradesh Shri N. Chandrababu Naidu was the first person to respond. He
sent medical teams and clothes. The rescue operations undertaken by the armed forces are to be very much
appreciated.



This tragedy has exposed our country"s lack of preparedness to deal with this type of disasters. A high state of
readiness is required. There is every necessity to increase the calamity relief fund also.

Thank you for giving me this opportunity.

(ends)

1833 I

i FaiaE AHar (P=AR) @ A SUIEE FEied, § 99 &3 W A1l § Sel YHHW BT WIEl IR 8| Grw TR Riel S 528 & a1
# 81 Iurepre, SR Rrel § Jear gorn 21 s TR 3 10 deefial € iR I i B g eavd @ T F o 9= @ T gon € 3k 9 i
af B AT 7T T A S ST g £ 31T S A IH-AE Bt wEen 21 T S Wiel | Fedt o 2 € 6 57 A By el q@ 97 gour @
A=At fraht =nfRy| omer o # 40 T H A 7 Frercht 8 Ao 7 e 8, ot 78 fraan € qun ugett @ fog e T8 e 2
BN T8l B sreme g off iR H1E Al 7 39 A F 9 Rreraa 3 oft | AFeiT Sy wed & wras B F wrae T wE | 98t Yo
B T B oFR wdgey urdt omeft @t # orueft ara wifdm & o AR g1 # 18 T a@ R a3 ¥ g € ok Yy TR agdta & ureedt ma #
AT BT Gg A <@ Bl

(n4/1835/am-ru)

# et W @ qren ot g F T wew @ |t Tl | He Aredt g qORa & T B AR SMY| 7y 71 AR e ¥ J50-38 B
e fre s € Sf qoRa § S A S € @ e T o] 98t o9 dReedfik Fm F1 fvar @9 @ @ @l seRi-ga | e
BTo W @ forg o= w12l el @8t &1 U e 81 o1y 98t Sk g9 <Ravl &€ ( =aur) # B8 e T8 &R @1 g A Wt a1 S
1l AT g1 AA AT Bl § [ 30D TR AUl @ B et S| 981 w8 @ | e Sl &€ (ZEuE) d et w<dar de &
forg @t g €1 3 Rved 71 v Smgl A& mef 2 5 g oy 7 9t S| owa @ w5 Rrell d W ger 21 e 'l B Al & g
A R ] org 3 g@ @ et Al ) ) T8 e, d EER $R ToRd WReR ¥ At @ 9w g@ @ fue) § smuet o gee SRa
& % 3o geelt AR g dre & Hier )

(=)
1837 &

st AT Hictiard anl (G=EEhT1) @ SUENE JEIRY, B, Y9 B a8 IR AW € #R IR & a1 EHaEr $fege snar 21 3w
AT Y H FHIfad U1 WX &7 A 9 QA ugal SHia & iR wfiA d | urh Ffeen| a8t s ft S 9 Wi e @ 21 st ot aegent
ATed! 3R qTerdeT H oifiF & e ¥ a3l 21 YoRid & dlT ofTel i o0 B”i ¥ 91eR W €1 981 & Fs &A1 7 I91-991 RN IS TS &
WA A [P B R AWHR A5 AR 771 § 78 910 SR S & 78 s-wra $ gy 7€ g8 AfpT qew R gl srwr f @wi swaw
ATeter &1 W WA ¥ S At et § ¥ Srewr TE ared| o @Y R w@aedt wWeeng a8 @ @r @t 7eg o) W@ E a8 B arn et
& iR wE-dE @t gl e @ 21 e @ wr ue 9l et oft g€t €1 et fafee an e ik @ gtrn  wuw € E) @
fafes A% a3 & wiw Hex @&t g w21 981 70 AW @1 Hid B T3 oft| I8 T AW B FR AAar R T 911 T A R g4 & AT D A" &9
2, 7 FU qed | Pecl ¢ b del, orft 89 g9 g €1 9¢1 Al | Hean & 6 A7, qH Frprel1| A7 96 Beddt € 6 de1, qaw qb vt Sg|

(04/1640/skb-spr)

U °e & 919 3Marsl A 48 81 T 7 7 A 6 der are¥ e f@an mar @ ofhe gEv @9 59 Ji are et a1 Ateqd gen 6 sHa der
sregare A 2l o T 31 gae Rl agi a7 18, 9us ford g2 e us w1 € | <ferdl & Hau H T@i ara B M| TR o § aferdl &

fordr aer a1 #fic- revt iRk sy €1 e ferdl & Hdw F At AR Il § A TR aga @ Ao g g1 o fdw F 7€ 7@ v @ 57 A
q Heg & I @) R, S g9 e = 5 gt #r 98 oo 1@ e 8, sufad 3ot S arelt 9eg v S| A9 Fa Radve ot ot fp
afe ot B B3 faTs 9 1 98 gow 8 Wil 8 «ifd afe |H SR 29 91 B fave 9 @ 99 U 9gd qgffed 2| sHfed 36 Wed &
wft AT Aewl | wRiE @ 6 o &€ &1 T S} e ford oram de W B

SUTegE HEled, B AN B g A ol T €] e W BIE eg v @ ford (R 2| Eiwifes ARl F e Al B U aeg 3R el B
fore gon € Afep g St 7 o a1 f o9 o1 ot 9w & | 918 3nfiR &, T P, T BT UF | AT5T H AT G 1 2|
gafed 5 el A ofik 20 ) am@a R w81 Ak g 78 o= =rean ¢ o ff S8 sravewd A T ¢ ok 97 Fe 5 aft srewa @
ar ggelt @ s AR A wReR ¥ wei § 5 e |l @ e H e i R w8, 98t Sude s s

SUTEHE ey, O g dlo @ ford wHa i, Sue o agarg|
(zf)
1842 hours

DR. B.B. RAMAIAH (ELURU): Mr. Deputy-Speaker, Sir, earthquake is such a matter that everybody wants to
express their anxieties. It is easy to blame but very difficult to prove it. Earthquake in Gujarat has happened in less
than a minute.

Firstly, in the case of cyclone, we have a satellite system to give advance caution. We were able to take precaution



or prepare ourselves to face it but we were not able to stop it. In the case of earthquake also, we have to find out
some scientific system to be able to detect earthquake before it strikes. Some sort of system has to be developed.

Secondly, the hon. Members who have expressed their anxieties mainly to know as to whether the funds are
properly utilised or not and as to how the relief work is going on. Of course, all-party committee should be formed to
be able to utilise the funds properly so that blame is not put on anybody. Frequent earthquakes take place in Japan
but they are prepared to face it. They are able to reconstruct and develop the area. We should take some advice
from Japan to construct earthquake-proof houses. We should take from them the advantages they have gained
from their experiences.

Thirdly, the National Calamity Committee which has been formed should go into all aspects, irrespective of
earthquake, cyclone, drought, and floods. Everybody in the country and the whole world have well responded and
have all the sympathies with the people affected by earthquake. We should be able to take proper care of the
affected people. We should take steps to prevent such things in future. If we cannot prevent it, we should try to take
steps as to how to save those people, as to how to provide quick relief and as to how to effectively utilise the
available funds.

| would suggest that on the lines of Ramakrishna Mission, charitable institutions which are into dedicated service to
help the needy, should also be brought in to take care of the victims of earthquakes, etc. Thank you.

(ends)
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SHRI K.P. SINGH DEO (DHENKANAL): Mr. Deputy-Speaker, Sir, coming from the land's end in the East, from the
land of Lord Jagannath, | would like to record our sympathies, condolences and solidarity with the people of land's
end in the West, Lord Somnath. | do not wish to say Orissa or Gujarat, they are all Indian people.

From the Prime Minister's own admission, from his own statement, and from hon. Agriculture Minister's statement
which has been laid in the House, through the hon. Home Minister, |1 would like to pose a few questions and | seek
clarifications because this Government claims to be a smart Government - simple, moralistic, accessible, responsive
and transparent. So, | would like to get a transparent answer.

The first question is, in the Prime Minister's own admission, the killing field of the Supercyclone 1999 in Orissa gave
him the inspiration to have a Permanent Disaster Management Authority, which has been demanded by the Leader
of the Opposition and my leader.

(p4/1845/ksp/bks)

It is very gratifying that he has accepted the suggestion. But | would like to know as to what happened to the
mechanism, equipment, corpus and the trained manpower. In the two days of debate here, we have been hearing,
as it happened in Orissa, that some people of the administration ran away from their duties and there was no
administration. So, we would like to have a clarification on that. Then, what about the trained manpower? | ask this
because in the famine code, it is stated that twice a year ever State Government has to have a natural disaster
calamity meeting, which is presided over by Collectors.

Sir, the hon. Prime Minister visited the cyclone affected areas in Orissa only for one-and-a-half hours during the
second cyclone. When he had gone there during the first cyclone, he did not have time to take the Chief Minister
and he took only two Union Ministers from here. By his own admission in this House 14 months back, he did not
visit those areas during daytime because he would have affected the rescue and relief work. But here, in that
impressive statement of Shri Nitish Kumar, it is stated that an array of Cabinet Ministers visited the affected areas.
The hon. Prime Minister himself had gone there to energise the relief work. My second question is this. Why is this
impartiality towards Orissa?

We are grateful to the international agencies, the NGOs, all the State Governments in the country and the private
donors for generously contributing to the relief. Whereas we are grateful in accepting all that is meant for the
Western part of India, why were obstacles put when it was coming to Orissa or the Eastern part of India, to States
like West Bengal, Andhra Pradesh etc? | would like to have answer to this question.

Sir, misery is same for everyone, whether it is in Western part of India or Eastern part of India. Suffering,
devastation, death, destruction and injuries are same everywhere. So, my fourth question is this. Why should senior
leaders of the National Democratic Alliance (NDA) - which is now synonymous with and associated with national
disasters - say in the Press - it has been carried by the Daritri, a leading Oriya Daily and other newspapers on the

218! - that old clothes are all right for Orissa, but they are not all right for the Western part of India, that is, Gujarat?



(ends)
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MR. DEPUTY-SPEAKER: The House stands adjourned to meet tomorrow, the 2gth February, 2001 at 11 a.m.
1908 hours
The Lok Sabha then adjourned till Eleven of the Clock
on Wednesday, February, 28, 2001/Phalguna 9, 1922 (Saka).



